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It35. SMal P. l. KUa,IEN: Will 
1Ile IIlnitter of PLA"RMING be pleased 
to &tat,: 

(a) M1~th~r the PUnjab Govern-
ment submitted a prdposal to. the 
Planning Commission to coastruct a 
~ig p'*nt for nmkinl harvester -com-
bine units; .. net 

(b) if ISC), .when and tIh~ l>resent 
~ition of the same' 

THE MINISTER OF PLANNING 
(&HRI N. D. TnARI): (a) and (b). 
In their Annual Plan proposals for 
1977-78, the Punjab Government han, 
inter-alia, included a project :tor the 
manufacture of combine harvesters 
within the programmes of the Punja b 
Industrial Development Corporation. 
The Planning Commission does not 
make specific allocaion of funds for 
individual schenles of the state Indus-
trial Development Corporations. SuL-
iect to the overall policies of the Gov-
ernment and the requireo. approvals 
fron1 the appropriate autho-
nties, the SLate Industrial Development 
Corporations have tlhe flexibility 1.0 
take up projects within the overall a1-
Ioeation made in the Annuul and FJve 
Year Plans. It is for the Industrial 
Development Corporation to obtain 
such apprevals and to decide on itE 
investment progranlnle. 

Peasiebs through Public Sector Banks 
to DefenCe PenSioners 

1136. SHRI N. E. HORO: Will Ule 
Minister of DEFENCE be pleasea to 
state: 

(a) whether it is a fact that the 
eombatant defence pensioners are not 
permitted to draw their pensions 
through public sector banks: and 

(b) if so, the reasons thereof? 

'l'HE lVlINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI 
C. P. N. SINGH): (a) anCl (b). Com-
batant Defence Persioners are already 
permitted to draw their p6n.8ions 
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through public lector banks in :Places 
where pen.ons are drawn through 
Treasuries and -pension Pay masters. 
However, even after theb- s~tc'h. over 
to Bank Scheme, certain residual ser-
vices ar~ required to be- rendered by 
Tre~.3uries/pcnsio!'1 payma.tera. Ih th(l 
States cf Punjab, 11aryana, Himachal 
Pradesh, Jal'nmu and Kashmir and 
Union Territories of Delhi, as.ndigarh 
and Compbell Bay (Greater Nicobar), 
where the pen.ion is paid throuj(h the 
Post Office, the facility to draw penSion 
through banks has not so tar 1:ieen ax-
tended as the question al to who win 
render such residual services after the 
switch-over to the bank scheme 1189 , 
not been settled. 
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